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Industr ial X-Ray and Graphic Arts 
Films. 

(b) Yes• Sir. 
' (c) The Company·s request is being 

looked into. 

Number of author~sed SC/ ST recruit-
ing agents fo r sending workers 

_J 

abroacl 
605. SHRI PIUS TIRKE Y: Will the-

Minister of LABOUR be pleased i o 
state: 

( a ) hc1w many persons belonging 
to Sche<luJeJ Castes and S heduied 
Tribes have b een authorised to send 
the p eople abroad ; an d 

( b) the details of the requirements 
to be fulfilled to open an agency for 
r ecrui ting people for ove:rseas ernp-
loyrn~nt 

THF. DEPUTY MINI~ TER IN THE 
MINISTRY OF LABOUR (SHRI 
DHARAMVIR) : (a) and (b). T he 
system of rcgistratio.1 of Re!;ruiting 
Agents 'N's set aside b the Supreme 
Court vjdt its order dated 20th March 
1979. Henre, al pre-en t, t here is no 
procedure fo r aut horising th e fu nc-
tioning of Recruitin~ Agents. Any 
individual fi rm / Organisat ion can rec-
ru it and deploy work ers on b e:half 
of its foreign pr incipals aftP. r comp-
leting formalites with the Protedors of 
Emigrants, in accordance wit h the 
gudclines issued by t he Suprem Court 
in its order dated the 20th March, 
1979. T hese office are located at 
Delhi, Bombay, Calcutta . Chandi 
garh, Cochin, Madras and Trivand-
'rum. 

c 

Number of Mines in Chotauagpur 

606. SHRI PIUS TIRKEY: Will the 
M' nist"' · of STEEL AND MINES b e 
pLased to state : 

(a ) how many mines are there in 
Chotanagpur. 

(b) how many of thE:se mines are 
privately owned; 

(c) whether it is in the knowledge 
of Governmen t that Tribals are 
b eing exploited in eve:ry respect in 
t heir own land by th e unscrupulous 
contractors and factory owners ; and 

(d) will Government t ake imm e-
diat e acti~ to enforce: the rules a nd 
regulations fra med from time to time? 

THE MINISTER OF STA TE IN 
THE MINISTRY OF INDUSTRY AND 
STEEL AND MINES CSHRIMATI 
RAM DULAR! SINHA): ( a) 
a nd (b) . There are 251 m ines, ex-
clL ding mines of Coal, atomic mine-
r als and minor mine:ral.s, r eporting 
prn::kction during 1931, under the Mi .. 
nera! Conservation and Developmenl 
Rules, 1958 in Chotanagpur area corn-
P isinO" of Dhanba-J, Gi ridih, Pala-
m au, Ranchi and Singhbhum D ist icts 
of Biha:. Out of 251 reporting m ines, 
2~9 arc prlvately owned mines. Rest 
are owned by either Cent ral or S tat= 
Government Undertakings. 

(c ) and (d). The information is l.'e-
ing collected from the State Govern-
ment and shah l.;ie l aid on the T ble 
of the House. 

Tribal f rom Bangladesh in India 

607. SHRI VIRBHADRA SINGH : 
Will the Minis~er of HOME AFFAIRS 
be pleased to state : 

(a) the n umber of tribals who en-
t C:red India from Bangladesh during 
the las: six months ; and 

(b) what steps ar e being taken to 
check or curb the inftux? 

THE MINISTER OF ST A TE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASK AR): 
(a ) In all 15,192, t r ibals were found 
to have entered India from Bangla-
d esh during the ·;>eriod 1-8-1981 to 
31-1-1982. Out of th ese 14,311 w ere 
r e:patriated to Bangladesh after nego-
tiations with the Government of that 
country. The remaining tribes have 

' also gone back. 




